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MINISTRY OF HOUSING AND URBAN AFFAIRS
(Directorate of Estates)
NOTIFICATION
New Delhi, the 3rd February, 2025

F. No. A-22013/1/2019-Admn.B.—In pursuance of the powers conferred by Section-3 of the Public
Premises (Eviction of Unauthorized Occupants) Act, 1971, the Central Government hereby appoints
Shri A. Mohan Babu, Suprintendent (A/cs.) to act as Estate Officer in the Directorate of Estates with

immediate effect.

RAVI KUMAR ARORA, Jt. Secy.
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